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haps the hon. M~mber kn Ws that an-
nually we are recruiting about 20,OJO 
young graduates who pass lhro1.Jah v:,ry 
difficult competitive examinatioQ. But 
I do agree with the hon. Member that 
there is scope for providing th min-
depth training and on the top of it, what 
is needed is some sort of motivation. 
If we cannot create motivation in them 
and if they imply take the job and earn 
their livelihood, then nothing would 
happen and there too, I have 4iscussed 
this matter, and part icularly this sector 
is highly union'ised and you know the 
type of demands these p'eople put for-
ward. Being located in one of the high 

. salaried blocks; still they go on agit ation 
and pre s their demands , That means, 
there is tol al I.l.ck of moti~ation and 
there too, I talked to the Union peopl~ 

and I told them to emphasise and under. 
line the importance of improving the er-
viqes. Unless we have that, it would 
be difficult to fulfil all the obligations we 
have on us. 

Grievaaces of SC/ST Employees of 
State Bank of India 

·492. SHRI SURAJ BHAN Will 
the Minister of FINANCE be pleased 
to state: 

(a) whether his attention has been 
drawn to the news item "Majority boy-
cotts S.B.I. test" in the Daily 'Tribune' 
dated the 6th March, 1984 ; 

(b) if so, what :\re the grievances of 
the Scheduled Caste and Scheduled 
Tribe employees leading to the sa~d 

boycott ; and 

(c) what steps Government have' 
taken or propose to take for redressal of 
their long s~anding genuine grievances 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (8) to 
(c) A Statement is la id on the Table 
0(- the House. 

Statement 

The State Bank of India has reported 
that a special test ' exclu ively for Sche-
duled Castes and Scheu uled Tribe em· 
plo)'ees wa held on 4-3-84 at Cbandigarh -
for promotion from clerical cadre to 
officers cadre witb a view to cleari ag the 
backlog of reserved vacancie., Out of 
130 vacancies in the officers cadre to be 
filled through promotion in Chandigarh 
Circle of the Bank in 1984 the bank had 
re erved 50 per cent of these vacancies 
for Scheduled Castes and Scheduled 
Tri bes and hatt t.:alled 194 SC/ST candi-
dates for the promotion Ie t. The Bank 
has reported that all the SCI ST em-
ploYl!es except 7 of them boycotted this 
te t protesting and demanding in:e' -alia 
that 100 per cent of the vacancies should 
be reserved for them. 

The Bank has also reported that two 
Writ Petitions have been filed in the 
Punjab and Haryana High Court against 
the Bank's reservation policy and against 
the holding of the special test. In one 
of the Writ Petitions the Court has 
granted a stay on the declaration of re-
sult of the 7 candidates who appeared in 
the test on 4-3-84. The matter is 
sub-judice. 
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SHRI PRANAB MUKHERJEE: 
There are two points which the hon. 
Member r~fl.!rred to. I shall examine 
the point when other circles are giving 
relaxation for four years, \Vhy does 
Chandigarh Circle give one year or ten 
month? (1m -rruptjrl/ls). But in regard 
to the specific examination, as the hon. 
Member is aware. it would not be possi-
ble for me to go in details because it is 
already sub judice. 

The point is that special test was 
conducted for the Scheduled Castes and 
Scheduled Tribes employees only to re-
move the backlog. It was decided that 
let them appear. I understand that the 
total vacancie are 130 They said exami-
nation should take place to fill in all 
130 posts. That was one point. But 
as per judgment of the Supreme Court 
in any particular examination or in one 
group you cannot have more than 50% 
of the total vacancies recruited through 
one examination or by one group. 
Naturaily the upper ceiling was 50% of 
that i.e. 65 posts to which employees 
did not agree. Only seven employees 

attended the test. They have gone to 
the court. Court has also inducted that 
the results of these seven candidates 
who appeared should not be publishe d. 
Let us wait for the court case. 
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"Not to take the so called special test 
because examinees are otherwi e 
eligible for promo~ion if treated 
as general candidates." 
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They want only general test and their 
due share in that test. 

SHRI PRANAB MUKHERJEE: The 
hon. Member has confused the whole 
thing. It is not a question who wants 
and who does not want The question 
is there is a backlog vacancies to the 
extent of 130. These are to be filled 
in by the Scheduled Castes and the 
Scheduled tribes employees. These va-
cancies can be filled in only by the 
candidates belonging to these categories. 
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So there should be some sort of ~rrange. 
ment. (Interruptions). Therefore; it is 
not the question. You may 'Iugges t 
another modality. : ;. 

DR. SUBRAMANIAM SWAMY 
Why not have Departmental .promotion 
rules? 

SARI PRANAB MU .t<.HERJBB : 
You have not , studied anything. These 
are employees who have certain expe-
rience. The clerks have to be promoted 
to officer cadre. Please read it. . 

( fnterruptions). 

We are talking 0(130 vacancies which 
are to be filled in by the Scheduled 
Castes and the Scheduled Tribes. :.rhere. 
fore, this examination was being conduct-
ed. It is the backlog. The word is 
'backlog' and not recruitment. It is 
from the posts of clerks to officers level . 
Jt is not recruitt:nent from the open 
market that 15% for the Scheduled 
Castes and 7 1/2% for the Scheduled 
Tribes will come. If they could provide 
any other alternative, we can consider 
it. But the point is (Interruptions). 

MR. DEPUTY SPEAKER Let 
him say. 

SHRI PRANAB MUKHERJEE: I 
do not agree with him , (Interruptions I. 
If you are interested in listening to the 
answer, I shall an we.. If you a,re in-
terested in passing comments, you are 
free to do so. I do not think I have 
anything more to add to it. 

SHRJ RAM VILAS '-ASWAN : They 
are eligib!e for 15%. (It terrupl ,ors) 

SHRI A.R. MALLU: ]s it a fact 
that the backlog is there not only in the 
category of officers, but in the clerical 
category also. What is 'the total number 
of it in: the State Bank of India? What 
are the reaso.ns? Is it because of the ihor-
tage of the candidates or is it because of 
lack of their qualification and expe-
rience? What steps have b~en taken by' 

the Management? If Management does 
not take steps, what steps Government 
has taken so far. 

SHRI PRANAB MUKH6RJBB : I 
. entirely share the Concer'} of the Hon. 

Member, here. I have is~ued cleat 
instructions to all the banks that not 
only the backlogs are to be filled in 
but in the new recruitments they have to 
ensure that larger number of persons 
belonging to Scheduled Ca tes · and Sche. 
duled Tribes in different categories are, 
being deputed so that we can fill in . 
these gaps and I do agree with the Hon. 
Member that we have to do it. 

~T ~'t\jf+ljPf: W q-t 3fTii' 'tf~ Cfir 
C'. 

:q~f ~)~T :qTf~cr , 

MR. DEPUTY-SPEAKER: You give 
notice, Question Hour is over. 

WRITTEN ANSWERS TO QUESTIONS 

Production and (mp~rt of Natut~1 and 
Synthetic Rubber 

*493 . SHRI S.A DORAI 
SEBASTIAN: 

SHRI S. B. ' SIDNAL : 

. Will the ,Minister of COMMERCE be 
pleased to Jay a statement showing: 

(c:l') the quantum and value of natural 
rubber imported during the past three 
years and the quantum of production 
within the country; 

. (b) the quantum and value of synthe-
tic rubber imported during the past three 

, years and the quantum of production of 
synthetic rubber witin the country; and 

(C) .the steps being taken to augment 
the natural rubber and syntnetic rubber 
production within the country so that the 
import can be stopped for ' ever? 




